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INCOME TAX APPELLATE TRIBUNAL, KOLKATA
REVISED CAUSE LIST OF A BENCH FOR 01-OCTOBER-2026 ( THURSDAY)
BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
IN COURT ROOM 3
GOOGLE MEETING ID :- XRE-HVRQ-HEH, TIMING :- AS PER CONSTITUTION.
Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 1182/KOL/2024 | 2020-2021 | [A] AI CHAMPDANY INDUSTRIES LTD.
2 | ITA 2248/KOL/2025 2012 [D] CHURIWAL FINVEST PRIVATE LIMITED
3 CO 20/KOL/2025 2012 [A] CHURIWAL FINVEST PRIVATE LIMITED
4 | ITA 2113/KOL/2026 | 2014-2015 | [A] DIPANKAR DUTTA
5 ITA 213/K0OL/2026 2012-2013 | [A] ASHOK KHAITAN
6 ITA 214/KOL/2026 2013-2014 | [A] ASHOK KHAITAN
7 ITA 266/KOL/2026 2016-17 [A] DILIP KUMAR ATHA
8 ITA 267/KOL/2026 2017-18 | [A] DILIP KUMAR ATHA
9 ITA 268/K0OL/2026 2019-20 | [A] DILIP KUMAR ATHA
10 | ITA 809/KOL/2026 2017-18 | [D] DEBLOK CONSTRUCTION PRIVATE LIMITED
11 | ITA 810/KOL/2026 2018-19 | [D] DEBLOK CONSTRUCTION PRIVATE LIMITED
12 | ITA 273/KOL{2026 2015-2016 | {A] CHANDRAMATHY RAGHAVAN SANJEEVAN PILLAI
13 | ITA 2135/KOL/2026 2015-16 _ | [D] CHAVI ASOPA PHUMRA
14 | ITA 2706/KOL/2026 | 2020-2021 | 4] BICHITRA PRAKASHANI PVT. LTD.
15 | ITA 2707/KOL/2026 | 2020-2021 | [A] S3ICHITRA PRAKASHANI PVT. LTD.
16 | ITA 2717/KOL/2026 2016-17 | [D] E;ViTA COAL MINES LIMITED
17 | ITA 2722/KOL/202¢ | 20i5-2016 | [A] DRISTI TIE-UP PRIVATE LIMITED
18 | ITA 2723/KOL/2026- 2018-2019 | [A] ALBRIGAT VINIYOG & NIRMAN PVT. LTD.
19 | ITA 2726/KOL/2026 l 2017-2018 | [A] BISWAJIT PAL
20 | ITA 2728/KOL/202¢€ 2012-13 | [D] AAKRITI OVERSEAS PRIVATE LIMITED
21 | ITA 1819/KOL/2026 | 2022-2023 | [A] BERRY COTTS PRIVATE LIMITED & / F
22 | ITA 1824/KOL/2026 | 2017-2018 | [A] M/S. AGWANI FASHIONS PRIVATE LIMITED //\
23 |IT(SS)A 53/KOL/2025 ! 2016-2017 | [A] M/S. FILTER MANUFACTURING INDUSTRIES PVT, LTD. It
24 | ITA 1918/KOL/2025 2016-17 | [D] FILTER MANUFACTURING INDUSTRIES PRIVATE LIMITED i
25 |IT(SS)A 54/KOL/2025 | 2017-2018 | [A] M/S. FILTER MANUFACTURING INDUSTRIES PVT. LTD. fi
26 CO 77/KOL/2025 2016-2017 | [A] FILTER MANUFACTURING INDUSTRIES PRIVATE LIMITED f’
W~
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

REVISED CAUSE LIST OF D BENCH FOR 01-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID :- XRE-HVRQ-HEH, TIMING :- AS PER CONSTITUTION.

Sr

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 1078/KOL/2025

2016-17

[D] SUBHRASHI TRADELINK PVT. LTD.

ITA 2430/KOL/2025

2018-2019

[A] SHREE BABA TOWERS PVT. LTD.

ITA 3024/KOL/2025

2019-20

[A] PAWAN KUMAR MODI

IT(SS)A
75/KOL/2025

2018-2019

[A] SUNDARAM ALLOYS LIMITED

ITA 624/KOL/2026

2018-19

[D] M/S. SUNDARAM ALLOYS LIMITED

ITA 949/K0L/2026

2014-15

[D] WEBSOL ENERGY SYSTEM LIMITED

ITA 1590/KOL/2026

2017-18

[D] WEBSOL ENERGY SYSTEM LIMITED

ITA 1986/K0OL/2026

2014-2015

[A] VINDUS HOLDINGS LIMITED

ITA 910/KOL/2026

2019-20

[A] PRADIP MAHATO

10

ITA 997/KOL/2026

2023-2024

[A] ROMA SENGUPTA

11

ITA 982/KOL/2026

2013-14

[D] PMC RUBBER CHEMICALS INDIA PVT LTD

12

ITA 1596/KOL/2026

2013-14

[A] PMC RUBBER CHEMICALS INDIA PRIVATE LIMITED

13

ITA 447/KOL/2026

2016-2017

[A] SENSITIVE AGENCY PVT. LTD.

14

ITA 1586/KOL/2026

2017-2018

[A] SARQ] SINGHAL

15

ITA 362/KOL/2026

2017-2018

[A] STAR BATTERY LIMITED

16

ITA 363/KOL/2026

2013-2014

[A] SRIDHAN TIE UP PVT. LTD.

17

ITA 970/KOL/2026

2016-2017

[A] M/S. RADHARANI VYAPAAR PRIVATE LIMITED

18

ITA 1047/KOL/2026

2020-21

[A] SHAKAMBARI ENTERPRISES INDIA PRIVATE LIMITED

19

ITA 1192/KOL/2026

2015-16

[D] M/S. SAGUN COMMERCIAL PRIVATE LIMITED

20

ITA 1199/KOL/2026

2022-23

[D] PROSPACE INDUSTRIAL PARKS PRIVATE LIMITED

21

ITA 1985/KOL/2026

2020-2021

[A] VISHAL PIPES LIMITED

22

ITA 1601/KOL/2026

2012-2013

[A] SALONA DEALTRADE PRIVATE LIMITED

23

ITA 1882/KOL/2026

2020-2021

[A] SUJATA BASU

24

ITA 1896/KOL/2026

2011-2012

[A] RUCHI HERCHANDISE PVT. LTD.

25

ITA 1808/KOL/2026

2016-2017

[A] SHREE BALAJI COAL TRADERS LIMITED

26

ITA 1805/KOL/2026

2018-2019

[A] SHREE BALAJI COAL TRADERS LIMITED

27

ITA 1810/KOL/2026

2018-2015

[A] SHREE BALAJI COAL TRADERS LIMITED
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REVISED CAUSE LIST OF D BENCH FOR 01-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

GOOGLE MEETING ID :- XRE-HVRQ-HEH, TIMING :- AS PER CONSTITUTION.

IN COURT ROOM 3

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
28 [ITA 1952/KOL/2026] - | [A] PAILAN EDUCATIONAL TRUST

29 |ITA 1995/KOL/2026 2022-23 | [D] SUDARSHAN SARAF

30 |ITA 2421/KOL/2026| 2013-2014 | [A] M/S. TECHNOCRAT INFOTEC PVT. LTD.

WET 1@:& SONAMUKHT MAHESWAR EDUCATIONAL & SOCIAL WELFARE

32 [ITA 2708/KOL/2026| 2015-2016 | [A] PLIUSH CHOWDHURY

33 [ITA 2720/KOL/2026| 2017-2018 | [A] SISIR KUMAR SAHA

34 |ITA 2721/KOL/2026| 2017-2018 | [A] TITAGARH RAIL SYSTEMS LIMITED

35 |ITA 2724/KOL/2026| 2015-2016 | [A] SWAPAN DAS

36 |ITA 2625/KOL/2026| 2012-2013 | [A] M/S. PATALGANGA BARTER PVT, LTD. C/F from 28-9-2026
37 95/1;855%%26 2014-2015 | [A] VIKRANT KAYAN CIF from 28-9-2026
38 96};&%’326 2015-2016 | [A] VIKRANT KAYAN CIF from 28-9-2026
39 97}1&%@25 2016-2017 | [A] VIKRANT KAYAN CIF from 28-9-2026
40 gs;;ésj)zgz 6 | 2017-2018 | [A] VIKRANT KAYAN CIF from 26-9-2026
41 [ITA 2025/KOL/2026| 2018-2019 | [A] RENU SHAW o
42 [TTA 2577/KOL/2026| 2019-2020 | [A] RENU SHAW CIF from 28-6-2026
43 |ITA 1210/KOL/2026| 2017-18 | [A] TIERRA LOGISTICS PRIVATE LIMITED e
44 | ITA 357/KOL/2026 | 2016-2017 V%?ggg?ﬁ?;ggg&; %ED': ggﬁ;‘mﬂ’ BY.BIMLA DEVEKANODIR. | e ior S0.8.2026
45 |ITA 1565/KOL/2026| 2013-2014 | [A] SHAUNAK FERRO PRIVATE LIMITED C/F from 30-9-2026
46 [ITA 1572/KOL/2026| 2012-13 | [D] RITUDHARA AGENCY PRIVATE LIMITED CIF from 30-9-2026
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA ‘I

REVISED CAUSE LIST OF SMC BENCH FOR 01-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER
IN COURT ROOM 4

GOOGLE MEETING ID: GNG-ECRB-ZSA, TIME : 10:30AM.

Srl Appeal Number |Assmt. Year Assessee Name Remarks

1 | ITA135/KOL/2026 | 2023-24 |[A] AJIT KUMAR RAY

T e Fg:g) ggﬁi\;spﬁ?ﬁgl;ms PVT. LTD. (PREVIOUSLY KNOWN AS BUBNA

3 | ITA 1502/KOL/2026 | 2017-2018 |[A] ASHA SARAF

4 | ITA1779/KOL/2026 | 201920 |[A] FAME DEALERS PRIVATE LIMITED |

5 | TTA1977/KOL/2026 | 2019-20 |[A] STB ADVISORY SERVICES PRIVATE LIMITED

6 | TTA2117/KOL/2026 | 2015-16 |[D] MAHESH KUMAR AGARWAL(HUF)

7 | ITA2133/KOL/2026 | 2019-2020 |[A] RRDS EDUCATION EXPRESS

8 | ITA2165/KOL/2026 | 2024-25 |[A] PUJA KUMARI SINGH

9 | TTA2200/KOL/2026 | 2017-2018 |[A] MANIDAHA ANCHAL SAMABAY KRISHI UNAYAN SAMITY LIMITED

10 | TTA2201/KOL/2026 | 2017-2018 | [A] MANIDAHA ANCHAL SAMABAY KRISHI UNAYAN SAMITY LIMITED

11 | ITA 2256/KOL/2026 | 2018 - 2019 | [A] VAIBHAV VANIIYA PRIVATE LIMITED

12 [ ITA2291/KOL/2026 | 2018-2019 |[A] DILIP SARKAR

13 | ITA 2351/KOL/2026 | 2017-2018 |[A] VIKASH KUMAR YADAY

14 |'ITA 2363/KOL/2026 |  2015-16 |[D] PUSHPA DEVI SONTHALIA

15 | .TTA 2369/KOL/2026 | 2013-2014 |[A] AYUSH FURNITURE PVT. LTD.

16 | ITA 2370/KOL/2026 | 2020-2021 |[A] PRAKASH SINGH

17 | TTA 2711/KOL/2026 | 201920 |[A] PAWAN KUMAR MUNDHRA

18 | .ITA 2712/KOL/2026 | 2020-2021 |[A] KIRTAN LAL AGARWAL HUF

19 | ITA2715/KOL/2026 | 2020-21 |[A] RUMA BOSE

20 | ITA 2716/KOL/2026 | 2021-22 |[A] RUMA BOSE

21 | TTA2727/KOL/2026 | 2018-19 | [A] BAKTARGHAT LABUTALA SAMABAT KRISHI UNNAYAN SAMITI LIMITED

22 | ITA 2623/KOL/2026 | 2023-2024 |[A] JAYANTA GLASS INDUSTRIES PVT. LTD. C"mnﬁ- [Ferrecpds
23 | TTA 2622/K0L/2026 | 2022-2023 |[A] JAYANTA GLASS INDUSTRIES PVT, LTD. ¢!

24 | .ITA 2621/KOL/2026 | 2020-2021 |[A] JAYANTA GLASS INDUSTRIES PVT. L7D. Lt

25 | ITA 3195/KO0L/2025 | 2018-2019 | [A] BENICHAK SAMABAY KRISHI UNNAYAN SAMITY LTD. Y

V4
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